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1         2 3 4 5 

WEST BENGAL    

1        Bharat Sevashram Sangh, 

Murshidabad, West Bengal 

2588800 0 2456460 

2        Bharat Sevashram Sangh, 
Beldanga, Distt. Murshidabad, West 
Bengal 

0 1474400 0 

KARNATAKA    

1        Karnataka Residential Educational 

Society, Karnataka 

0 5347000 ,    0 

Funds for Tribal Sub-Plan to Andhra Pradesh 

1315. SHRI PENUMALLI MADHU: Will the Minister of TRIBAL 

AFFAIRS be pleased to state: 

(a) whether his Ministry allotted funds for Tribal Sub Plan (TSP) to the 

State of Andhra Pradesh; and 

(b) if so, the details of allotment for the last three years, year-wise? 

THE MINISTER OF TRIBAL AFFAIRS (SHRI P.R. KYNDIAH) (a) 

and (b) The details of funds released to the State of Andhra Pradesh under 

the Programme Special Central Assistance to the Tribal Sub-Plan (SCA to 

TSP) during the last 3 years are given below:—  

 2003-2004. 2004-2005 2005-2006 

Amount Released (Rs. in lakh) 2459.52 2459.52 2751.14 

Tribal population in Andhra Pradesh 

1316. SHRI NANDI YELLAIAH: Will the Minister of TRIBAL 

AFFAIRS be pleased to state: 

(a) the total tribal population in Andhra Pradesh district-wise. 

(b) the percentage of literate tribals in the State, gender-wise; 

(c) the details of the various schemes being run by the Central/State 

Government to enhance literacy among tribals in the State; and 
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(d) the details of new schemes/projects proposed to be launched to 
improve the educational, social and economic conditions of tribal people in 
the State? 

THE MINISTER OF TRIBAL AFFAIRS (SHRI P.R. KYNDIAH): (a) 
As per Census 2001, the total tribal population in Andhra Pradesh and its 
district-wise break-up is given in Statement (See below) 

(b) According to the Census 2001, the percentage of literate tribals in 

the State and gender-wise is as below:  

State  ST Literacy Rate  

 Persons Male Female 

Andhra Pradesh 37.04 47.66 26.11 

(c) Apart from the programmes for school education and adult literacy 

implemented by the Ministry of Human Resource Development, the National 

Literacy Mission, Government of India and the State Government, which 

are meant to improve the literacy of all people including Scheduled Tribes, 

the Ministry of Tribal Affairs additionally implements the following 

schemes: 

(i) Under the scheme of Ashram Schools, funds are provided for 

construction of residential schools for STs in an environment 

conducive to learning. 

(ii) Under the scheme of Girls and Boys Hostels for Scheduled Tribes, 

Central assistance is given to the State for construction of new 

hostel buildings and/or extension of existing hostels. 

(iii) Grants-in-aid are released to Non Government Organisations 

(NGOs) for setting up schools, both residential and nonresidential, 

for tribal children. 

(iv) Model residential schools called the Eklavya Model Residential 

Schools for meritorious tribal students for Class VI to XII have 

been set up in tribal areas in the State and are being supported 

through grants. 

(d) The new schemes and projects proposed to be taken up during 

the Xlth Five Year Plan for improving the educational, social and economic 

condition of tribals have not, so far, been finalized. 
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Statement 

Total and district-wise tribal population in Andhra Pradesh  

Andhra Pradesh & its Districts Population of ST 

Andhra Pradesh 5C24104 

Adilabad 416511 

Nizamabda 165735 

Karimnagar 90636 

Medak 134533 

Hyderabad 34560 

Rangareddi 146057 

Mahbubnagar 278702 

Nalgonda 342676 

Warangal 457679 

Khammam 662617 

Srikakulam 151249 

Vizianagaram 214839 

Visakhapatnam 557572 

East Godavari 191561 

West Godavari 96659 

Krishna 107611 

Guntur 208157 

Prakasam 118241 

Nellore 242257 

Cuddapah 61371 

Kurnool 69635 

Anantapur 127161 

Chittoor 128085 

SOURCE: Population Census, 2001 . 

Inclusion of communities into ST list of Assam 

1317. SHRI URKHAO GWRA BRAHMA:     Will the Minister of 

TRIBAL AFFAIRS be pleased to state: 

(a) whether it is a fact that Government are considering to include some 

more communities into the Scheduled Tribes list of Assam; 
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